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CEN TR AL PDMIN IS TRATIVE TRI 3UNAL 
CUTTACK I3ENCFI. 

Original Applicaticn No.208 of 1994. 

Cuttack, dated the 19th day of Septernber,1994. 

Raj K.tshore Panda •.. 	 Applicant. 

Versus 

Uflion f Irija and others ... 	Respondents, 

( FOR INSTRUCTIONS) 

Whether it be referred tothe Reporters or not 7 N.. 
Whether it be circulated to all the Benches 
of the Central Administrative Tribunals or not 7 

(H. RAJFDRTRA5j;) 
MEMBER( I 	ISTRATIVE) 

/4 SiP 96 
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CENTRAL ?MINI STR ATIVE TRI BUNAL 
CUTTACK BENCH. 

Original Applicaticn No.208 of 1994. 

Cuttack, dated the 19th day of September,1994. 

CORAM: 

THE H ON' EL E MR. H. RMENDRA PRAS14D, ME MEER ( Jl) N ISTR ATIV 

. .. 

Raj Kishore Pan3.a, aged about 33 years, 
son of late L.K.Panda, working as a 
Electrician in the Office of the Postal 
Printing Press, Bhubaneswar-10,Orissa. 

Applicant. 

By AAdvocates /s.D.N.Misra, 
S.C. saantray, 

Versus 

Union of India, represented through its 
Secretary to Governrrnt of India,Department 
of post, Dak Bhavan, Sansad Marg, 

w D;elhi-110001. 

The Chief Postmaster General, Orissa, 
Circle, Bhubaneswar...751001. 

	

3, 	The Director General of Post, 
Dk Bhavan, Sansad Marg, New Delhi-110001. 

	

4. 	The Manager, Postal Printing Press, 
Bhubaneswar-751010. 

... 	 Respciidents. 

By Xlvocate Mr.U.B,Mohapatra, 
XIdl. Standing Consel(Centra1) 

... 

ORD ER 

H • RMEND RA PRAS iD, t€ME ER (.ADMN.), Heard Mr. D. N. MiS ra, and Mr • U. B. 

Mohapatra, leanEd ccLansel for the applicant and learned 

Mdl. Standing CounEel(Central) for the respcndents 

respectively. It transpires that a representation dated 

10. 3.1993'Submitted by the applicant addressed to 

Jft 



I-. 	

rIIJ_ 

Sk 	

2 

Respondent No.1 is pending disposal. It is hereby 

directed that the sarre be disposed of within 45 days 

from the date of receipt of a copy of this order by the 

Respordent No.1, If the applicant has 	any 

grievance thereafter he is given liberty to file 

fresh application at a later date. 

2. 	Thus, the 0. A. is disposed of accordingly. 

. . . S • 	 S 

(H.RAJE RA 
MEMBER(ADITRATIVE) 

/f 	th.  

Sarangi, 


